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Advocate, Sri O.P. Mishra, appears as a proxy counsel
for operational creditor counsel Sri Rakesh Tripathi, he
seeks further adjournment in the matter. Learned
Senior Advocate representing the Corporate Debtor has
raised objection of his locus-standi as no Vakalatnama
has been filed in the present petition either by Sri
Rakesh Tripathi or any other counsel. He further files
objection to the maintainability of the present I & B
petition considering this, the matter is adjourned to 11™
July, 2017. Further, the Authorised Signatory of the
operational creditor company S. Venugopal, D.G.M.
Commercial who has singed and filed the present
petition is directed to remain present in the court on 11"

July, 2017.

The matter be listed on 11t July, 2017.
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Date-06/07 /2017 Shri H.P Chaturvedi (Member J) ———




